FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/s NAVA VISION GLOBAL
EDUCATION PRIVATE LIMITED

RELEVANT PARTICULARS

1.

Name of corporate debtor

Nava Vision Global Education Pvt Ltd

Date of incorporation of corporate debtor

11-10-2021

Authority under which corporate debtor is
incorporated / registered

ROC Bangalore

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

UB0301KA2021PTC152961

Address of the registered office and
principal office (if any) of corporate debtor

B-104, 499, MAP Enclave Apartments 3rd
Main Road. New Thippasandra Post,

Vi, Gnananagar, Bangalore, Bangalore,
Karnataka, India, 560075

Insolvency commencement date in respect
of corporate debtor

13-10-2025

Estimated date of closure of insolvency
resolution process

11-04-2026

Name and registration number of the
insolvency professional acting as interim
resolution professional

K.J,Vinod

IBBI/IPA-003/1P-N00291/2020-2021/13451

Address and e-mail of the interim resolution
professional, as registered with the Board

Kjvinod05@rediffmail.com
Flat No B-602, Santha

Towers,Paruthipattu,Avadi,Chennai. PIN 600 071.

10.

Address and e-mail to be used for
correspondence with the interim resolution
professional

nvgeplcirp@gmail.com

Flat No B-602,Santha
Towers,Paruthipattu,Avadi,Chennai. Pin 600 071.

11.

Last date for submission of claims

27-10-2025

12

Classes of creditors, if any, under clause (b)
of sub-section (6A) of scction 21,
ascertained by the interim resolution
professional

Not applicable

13.

Names of Insolvency Professionals
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class)

Not applicable

14.

(a) Relevant Forms and

(b) Details of authorized
representatives
are available at:

Weblink
https://ibbi.gov.in/en/home/downloads

Physical Address:- www.ibbi.gov.in > Quick
links >downloads




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of M/s Nava Vision Global
Education Private Limited on 13-10-2025.

The creditors of M/s Nava Vision Global Education Private Limited are hereby called upon to
submit their claims with proof on or before 27-10-2025 to the interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person. by post or by electronic means.

isteadipp reoofs of claim shall attract penalties.

Submission of false or

K.J.Vinod
Insolvency Professional.

IBBI/IPA-003/IP-N00291/2020-2021/13451
AFA AA3/13451/02/300626/301325 valid up to 30/06/2026.

Date:- 17-10-2025
Place:- Chennai.
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£ Credo Regd. Office: Floor No. 7, Kalpataru Infinia, Wakdewadi,
e Shivajinagar, Pune - 411005. Maharashtra (India)

APPENDIX IV POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

The undersigned being the authorized officer of Altum Credo Home Finance
Pvt. Ltd., (ACHFL), Under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (“SARFAESI Act,
2002”) and in exercise of powers conferred under Section 13(12) read with
Rule 3 of the Security Interest (Enforcement) Rules, 2002 (“Enforcement
Rules”). Demand Notice(s) issued by the Authorized Officer of the company to
the Borrower(s)/ Co-Borrower(s) and Guarantor(s) (collectively referred to as
the “Borrowers”) mention herein below to repay the amount mentioned in the
notice within 60 days from the date of receipt of the said notice. The borrowers
having failed to repay the amount, notice is hereby given to Borrowers and
the public in general that the under signed has taken symbolic / physical
possession of the property described herein below in supersize of powers
conferred upon him under Sub-section(4)of Section 13 of the said act read
with Rule 8 of the Security Interest Enforcement rules, 2002. The borrower’s
attention is invited to prevision of sub-section (8) of section 13 of the Act, in
receipt of time available, to redeem the secured assets. The borrowers in
particular and the public in general are hereby caution not to deal with the

FORM NO. URC-2
Advertisement giving notice about registration
under Part | of Chapter XXI of the Act
[Pursuant to section 374(b) of the Companies Act, 2013 and
rule 4(1) of the Companies (Authorised to Register) Rules, 2014

Sacuritization & Rmmumﬂﬂnanqlﬂﬁumum quﬂf‘.‘ﬁnﬂl‘lﬂf Interest Act, 2002 r to as the “Act™| By our 1. Notice_: is hereby given thgt iq pursuance of sub-section (2) Qf section 366 of the
Chandapura office Situated at PNB Housing Finance Limited, 15t Floor, YVS Tower, Anekal Main Road, Chandapura-560099 Karnataka. Companies Act, 2013, an application is proposed to be made after fiteen days hereof but
The sad Damand Molice was izsued thrugh our Suthorzed Offcer, 1o vou 24 below mentioned Borrowers Co-BorowerGuarantons Since your acosunt before the expiry of thirty days hereinafter to the Registrar at ROC Bangalore that
has bean dassified as Mon-Perdorming Assels &5 per [he Reserve Banx of Inda’ Mabonal Housing Bank guidelings due b nongayment ol netallmenls! “LegitFoods LLP” a Limited Liability Partnership may be registered under Part | of
inderast. Thecontants ol fhe same ars The defaults committed by you in the payment of instaimeants of princpals, interast, elc. The ouslanding amowmnt s Chapter XXl of the Companies Act 2013, as a company limited by shares
menfioned below. Further, with raasons, we believe that you are evading the service of Demand Molice and henos this Publica$ion of Demand Nalice o . ’ . '
which is also requined Ujs 13(2) of the said Act. You are hereby called ugion ta pay PNEHFL within & period of 60 Days of the date of publication of this | |2+ The Principal objects of the company are as follows:- N
dermared notice fne aforesaid ameunt along with [?-‘Iu-da‘leinmﬂmljd]?rgﬁﬁl H]i%wﬁd-l FNEHFL"JH‘I?E&WE&@Wamnurd-erﬂﬂ{ran?ﬂmﬁ a. To carry in India or elsewhere the business to process., prepare, disinfect,
Ecr?_[wslmsui aection 1304} of the sad Act, Bgainsi all or any one or more of he secured assets including taking possession of the secured Fagets of the compound, mix, clean wash, concentrate, crush, grind, segregate, pack, repack,
orrowers 3nd guarandors. Your kind athendian is invited bo provisions of sub-Sachon {8) of Section13 of the of the Securilization and Reconsinction of add, remove, grade, improve, extract refine, buy, sell, resale, import, export,
Financial Assets and Enforcementof Sacurity interestAct, 002 where under you can tenderipay the enlire amount of utstanding dues together with all transport, store, forward, distribute, develop distributions, stockiest, middleman, job
msls.-:rﬂ-gs.arﬂ Expanses incumed by thie PNB HFLUHE:H the date of publication of the notce for sale of the secured by public auction, by ker or otherwise to deal in all t descripti tast ’ d ke of
irviling quotalions, kengar from publicor by pvale ieaty. Please also nobe that i he entine armaount of eutstanding dues iogether with (he cosls, changes worker or otherwise to deal in all types, descriptions, tastes, uses and packs o
and expanses ncurmed by the PNB HFL is not tendered before publcation of notice for sale of tha sacured assats by public auction, by imsing consumer food items, thereby products.
:|uulalj|.'ﬂa tender [rom public nr;rf.;pn_uﬂla!i'aaﬂl.ynumaynﬂhﬂnljuad Io redeern the secured assel{s] thareafter. FUR you are prohibited LS b. To Focus on using the latest technology in the food sector especially in the
3{13) of the said Act from transfeming either by way of sale, lease or in any other way the afioresaid secured assets, packaged food industry. The products are aimed and designed to be healthy,

Lian Accowt | Name of Barrower/Co-barrower W Propertylies) Amount Ois | nutritious, low oil, low fat snacking options made with real vegetables, fruits, and nuts.
inress) Y,

ROTICE UNDER SECTION 13 () OF CHAPTER Il OF SECURITISATION & RECONSTRUCTION OF FINAMCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT 2002, READ WITH RULE 3{1} OF THE SECURITY INTEREST [ENFORCEMENT) RULES, 2002 AMENDED AS ON DATE
We, the PNB Housing Finance Lid. (hereinafier referred to as "PNEBHFL") had issued Demand notice Wis 13[2) of I:Ll]apbe" il of the
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as on daie The packaged snack products aim to aid those consumers who are looking for
Demand Notice healthier snacking options with lip-smacking Flavors made with natural ingredients

g ——

rty and any deali ith th rty will be subject to the ch f H‘lﬂﬂ R Ganahal Vilaep. Hennchars Gt Lk Ml Rofd. AR Fionh
property and any dealings wi e property will be subject to the charge o HOW! shiganaha g, Henna g, Fosur Main Fogd, e Hobli An, Praperty Bearing | h
ACHFL for an amount mention herein under with the interest thereon. H'.ATE"II‘J Bangalore, Kamata .Inma.E-é‘EﬁaﬁD..fE-Dialu Shivappa L &1 "fﬁ-Hﬂﬂﬂﬂﬂa Bui, g‘.ﬂ;u.m, y ﬂﬂ‘ﬁnr Rs. and free from artificial Flavors and colours.
f /C G Al 0E24/ |da 1a Coinny Bammsandra, Al Bommasandma, Banugalnra. Bengalun, Urban, Kafha I8 .M MT.00 3. A copy of the draft memorandum and articles of association of the proposed company
Name of Borrower(s)/ Co-Borrower(s) and Guarantor(s) Loan Afc No. 5058304 Ka, 560034, Bangalore, Ramataka, India 580003, | Property Baaring Sits NA | s 108310, P1D | 2025 | (Rupees Thirty may be inspected at the office at No.31, Akkare, 1 st Floor, 1 st Main, 1 st Phase, 3 rd
1. Anginappa E. (Borrower) 2. Annapoorna E. (Co-Borrower) Lan No: $119204000005 8O- EE'L%I'IEETMM %: ,1|r"' Pid No 15;9;'"1” :{Da EDM%UEEHEELE o 465, Mo, 15020010130 Eight Lakhs Cross, BEML Layout 7 th Stage, Mylasandra, RV Niketan, Bangalore, Bangalore South,
Description of Secured Asset i akal Tauk, Marasur Vilage Kasaba Hotli, Kamataka, 562108, Co-Barrower. 0402708 Surve Twenty Nine Karnataka, India, 560059.
: Chandapura [Mr/Ms. Sunita Sunita, No.714E7D1, Ananya Comples, Kiiganahall Vilage, NSRS, As hair iy e . . . I .
All that piece and parcel of property No. 1107/1367, E Swathu No. 151200403100101391 Hennegara Gate, Hosur Main Road, Atlibele Hobi, Bangalore, Chandapura, "DI' , Fna Theusand Two 4. Notice is hereby given that any person objecting to this application may communicate
measuring 8.2296 X 15.8496 Mtrs. i.e. 130.44 Sq. Mtrs., Situated at Telagi Village, Telagi Grama Karmataka, 560099, Indis, Chandapura. Kamataka, india H60009, | 3, Janatha '.,:rEhLLl:' F-'AE-"HS’E'; Hundred their objection in writing to the Registrar at Central Registration Centre (CRC), Indian
. " - . . Colony, Bommasanara Bengaiury, Bangalore, Kamataka, India 550095, | Property Ihage Kasa Seventesn Institute Of Corporate Affairs (IICA), Plot No. 6,7, 8, Sector 5, IMT Manesar, District,
Panchayath, Harapanahalli Taluk, Vijayanagara District. And Bounded on: East: Kana of E. Baarnn Site No 10, Katha No. 3083M0 Bid ha. 150000401 800400708 Surve Habli, ¥armataka Ol G H Pin Code-122 thi d ‘ he d :
Anjlnappa, West: Kana of E. Nagappana, North: Road, South: Property of B Virupakshappa o464 Anaket TalL, Marasur Vilage Kasaba Hobi, Hamatska, 582106 " 562106 il urgaon (Haryana), Pin Code-122050, within twenty one days from the date o
- - - : - 2 : - il 2 2 i ; ! publication of this notice, with a copy to the company atits registered office.

Date of Demand Notice and Amount _
09.07.2025 / Rs. 11,06,243/- (Rupees Eleven Lakhs Six Thousand Two Hundred
Forty Three Only)
Date of Possession : 11.10.2025
Name of Borrower(s)/ Co-Borrower(s) and Guarantor(s) Loan A/c No.
1. Nandankumar G. M. (Borrower) 2. Chethan G. M. (Co-Borrower)

Place : Bangalora | Date : 17.10.2025 S0i- AUTHORIZED OFFICER. PNB HOUSING FINANCE LIMITED

Dated this 17 th day of October 2025.

For and on behalf of LegitFoods LLP

3] SOUTH WESTERN RAILWAY S A oray Sdf- Nirmala Ravindra

Designated Partner Designated partner
PROFORMA 10-01
INDIAN RAILWAYS

NPA Date - 29.06.2025

3) Manjula G. (Co-Borrower) Lan No: 1192040100079
Description of Secured Asset
Allthat piece and parcel of Property No. 39/P, E Swathu No. 151200302200420081, measuring
15.8496 & 12.8016 Mtrs. Situated at Hanagavadi Village, Hanagavadi Gram Panchayath,
Harihar, and Bounded on: East: Road, West: Property of Sanna Hanumanthappa, North:
Property of D. Rudrappa, South: Property of S. Mallikarjunappa.

_____Date of Demand Notice and Amount _
09.07.2025 / Rs. 8,06,274/- (Rupees Eight Lakhs Six Thousand Two Hundred
Seventy Four Only)

Date of Possession : 14.10.2025
Name of Borrower(s)/ Co-Borrower(s) and Guarantor(s) Loan A/c No.

1. Shrngesh M. Rudrappa (Borrower) 2. Shashikala Boarappa (Co-Borrower)
Lan No: $119202000033
Description of Secured Asset
All that piece and parcel of Property No. 142, E Swathu No. 1512006019008001486,
measuring 8.8392 X 6.4008 Mts. i.e., 56.58 Sq. Mirs. Situated at Meenlgarhalli Village,
Devikere Gram Panchayath Jagalar Taluk, Davanager Dist. And Bounded on:- East: Road,

West: House of M. T. Veeranna, North: Conservancy, South: House of Naramma.
Date of Demand Notice and Amount _
09.07.2025 / Rs. 7,33,285/- (Rupees Seven Lakhs Thirty Three Thousand Two
. Hundred Eighty Five Only)
NPA Date -29.06.2025 Date of Possession : 15.10.2025
Name of Borrower(s)/ Co-Borrower(s) and Guarantor(s) Loan A/c No.

1. Adinarayana (Borrower) 2. Mangala J. (Co-Borrower)
Lan No: 1172010400017 & 11720432400012
Description of Secured Asset
All that piece and parcel of the immovable Property bearing Northern Portion of Site No.33,
Khatha No.67/5, formed in Assessment No.67/5, Situated at Kittanahalli Village, Dasanapura
Hobli, angalore North Taluk, measuring East to West 40 feet and North to South 15 feet,
totally measuring 600 Sq., feet and Bounded on:- East: Road, West: Others Property,

North: Site No. 34, South: Remaining Same Site No. 33.
Date of Demand Notice and Amount
19.05.2025 / Lan No: 1172010400017 Rs. 7,71,343/- (Rupees Seven Lakhs Seventy One
Thousand Three Hundred Forty Three Only) Lan No: 11720432400012
Rs. 5,18,741/- (Rupees Five Lakhs Eighteen Thousand Seven Hundred Forty One Only)
NPA Date -01.05.2025 Date of Possession : 11.10.2025
Name of Borrower(s)/ Co-Borrower(s) and Guarantor(s) Loan A/c No.
1. Venkatesh Guruvaiah (Borrower) 2. Dileep K. V. (Co-Borrower)
3) Renukamma Renukamma (Co-Borrower) Lan No: $162202000022
Description of Secured Asset
Allthat piece and parcel ofimmovable Property bearing No. 269 E- Khatha No. 152900101200520081,
Situated at Kallapura Village, J. Byadarahalli Grama Panchayath limits, Channapattana Taluk,
Ramanagara District, measuring East to West 7.924 Meters and North to South 13.716 Meters, in
all measuring 108.69 Square Meters and Bounded on:- East: Property belongs tp Yellappa, West:
Property belongs to Thimma, North: Property belongs to siddanna, South: Road.
Date of Demand Notice and Amount
19.05.2025 / Rs. 11,59,876/- (Rupees Eleven Lakhs Fifty Nine Thousand Eight
Hundred Seventy Six Only)

NPA Date -29.05.2025 | Date of Possession : 14.10.2025
STATUTORY NOTICE TO BORROWERS/ CO-BORROWERS AND GUARANTORS
Borrower(s)/ Co-Borrower(s) and Guarantor(s) are hereby put to caution that the
property may be sold at any time hereinafter by way of public auction/tenders and
as such this may also be treated as a notice under Rule 6,8 & 9 of Security (interest)
Enforcement Rules,2002.

Place : Vijayanagara, Hanagavadi, Davanager / Sd/-

Hobli / Ramanagara, Karnataka Authorized Officer
Date : 17.10.2025 Altum Credo Home Finance Pvt. Ltd. (ACHFL)

NPA Date - 29.06.2025

o plvaigeet shrares
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PUBLIC NOTIFICATION

Mofice is heraby given to all users of Railway lines and premises situated on the
complated section of the under nofed section of the South Western Raibway (hat
the 25000 Yolt, 50 Hz., AC avarhwad tractan wires will be energized on or after the
date specified againsl tha section, On and from the same date the overhaad
traction ling shall be treatad as LIVE al all times and ne unauthorzed parson shall
approach ar work in tha prodimity af the said overbead ling in Mysora slabling line
1,2, 344

5l ctl Chal in KM Probable Date of
Na. AL N Energization

1 | Mysore yard stabling fine 1, 2, 3 & 4 | 136/4 19 | 137282 13102025

Dy, Chief Electrical Englneer
Traction Distribution-YConstruction/Bangaluru Cantt.

PLUBSEENAAMOPRBISWRZ025-26

Place: Bangaliry

Download the UTS Mobile App from Google Play Store for
ease of booking of unreserved tickets

[#) South Western Railway - SWR | BSwRRLY | B sWRALWAYHQ | (E) sw_railways

AU Registerad Office:19-A Dhuleshwar Garden,
Hryralll | Jaipur, Rajasthan, India, 302001,

BANK www.aubank.in
LOAN AGAINST GOLD - AUCTION MOTICE ONM “AS |S WHERE I15™ BASIS

The beloe mentioned bormowen’s have been issued notices o pay their outstisding amounts
lerwvirds 1he koan agains | pold facilities avaled rom AL Srmall Fingnos Bank Limded ["Bank”). Since
the borowes's hastheve tailed bo repey histthair dues, we are constrakned to conduct an sucton af
pladged gold ilemsiariclss an 20 Movember H025 batwaen 1100 AM — 3:00 PM (Tams) af bakew
menhaned branches acoording o tbe mode specfied therein. in the case of decoased borowers, al
condilicns will be applicabke i legal heirg. Fease nole thal in he avend of felune of the aboee
Buchion, the bank resersas &= righl iconouc enother auclion withowt pror nbmaticn

E-Auction Branch Daetails (E-auction will be conducted by using
Weblink - hittps:igold.samil.in]

ATHAMN| - 25650000:5ZTE1 5 2565000680115 | BIDAR - 25660000741 211 | CHAMARA.) A MAGARA
- 256800007 000ED ZSEEOOO0043235 | CHIKDDI - 25660000035360 | CHINTAMANI -
JABH000TIR42 2 ZAEG0001 B4 TE4E 2S6E000064TT1H | GANGAVATHI - 566000B24T IS | HAVERI
- ISGEN000052586 Z56E0000058566 ZSEE00Q0BAGH4H | HOLALKERE - Z5660000698201 |
HOSADURGA - 2566000003952 | HOSKOTE - 256G0000041948 ZS5660000TOT426
4660001644868 25EE0000TA5373 | HOSPET - 25EE0000146511 256E0000484404
ISHE000071639% | JEEVAN BHEEMA NAGAR - 2560000060512 Z5EG00008184T1 | KADUR =
2EG600002TIE10 | KALBURGE - 25660000699019 ZSGE0000698901 256600007 565146
ZEEGO000TIEEAE 2HEE00008285084 Z5660000851608 | HOLAR - 28EG60000TET464
28E60000TATE04 268600006TATTY | KOLLEGALA - 256860000450068 | MOPPAL -
Z5G0000ETESET 25680000584 T45 25060000707 BGE | LINGASAGUR - 25060000037 596 | MALLR
- 2660000821651 2566000072724 | MYSORE - SARAWATHIPURAM - 25660000858651
Z3GG0000ETESET | PIRMYAPATTANA - Z5660000725502 | RAMADURGA - 25660000664545 |
RAMANAGARA - Z56G0000046260 | RANEBENNUR - Z5860000056050 | SHAHAFUR -
236600006337 30 ZSEE0000TOTORE ZSEE0000142208 ZSGRO00D0GR4TIT ZSEO00006E3340
236600007 24574 256600007 32976 I56GN000801 169 25660000850 530 25660 000B0T18E |

Mote: The aucton k5 subject to cartsin terms and condilions menboned in the bad form,
which is made avadabla before the commencament of agpction Sdi-
Manager

AU Small Finance Bank Limited

BENGALURU

Aszsel Recovery Branch-Shop Mo 12 & 13,
Diamond Mansion, Dr Vieges Sireel, Kalbadevi
Main Road, Kalthadewi, Mumbai,

Maharashira 400002 Phone No. 7710001355
Mall:headarbmumbal@kvbmail.com

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Motice for Sale of Immovable Assets under the
Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with provision to
Rule 9 (1) of the Security Interest (Enforcement) Rules, 2002.
Motice is hereby given to the public in general and in paricular to the
Borrower (s) and Guarantor (g) that the below described immovable
property mortgagedicharged to the Secured Craditor, The Karur Vysya
Bank Lid, the possession of which has been taken by the Authorized
Officer of The Kamur Wysva Bank Ltd., Secured Creditor, will be sald on
“As is where is”, "As is what is”, and “Whatever there is" on
19.11.2025 for recovery of Rs 10,91,98,493.59/- (Rupees Ten Crores
Minety One Lakhs Ninety Eight Thousand Four Hundred Ninety
Three and Paise Fifty Nine Only) as on 30.09.2025 with interest and
expenses thereon from 01.10.2025 due o the Karur Vysya Bank Lid,
Secured Credior from Bormower's 1) Mis. Expat Engineering India
Limited, Unit No. 301-314, A-Wing, Third Floor, Carlton Towers Mo, 1,
Old Alrport Road, Bangalors — 560 008, 2) Mis, Expat Properties India
Limited (Corporate Guarantor), having their Office at 2nd Floor, Sobha
Pearl No. 1, Commissionarate Road, Bangalore = 560 025, 3) Mr.
Santosh Balakrishna Shetty (Guarantor), Residing at 201 Amele Apls
86, Benson Cross Road, Banson Town, Bangalore, Karnataka -560 046
4) Mr. Arvind Jvare Gowda {Guarantor) Residing at 3-402 Omega
Residency, Baner Main Road, Pune, Maharashtra— 411045
DESCRIPTION OF THE IMMOVABLE PROPERTY
All part and parcel of Industrial land admeasuring 2 heclares (215280
eqft) in Gat Mo. 410, Urawade village, Mulghi Tal. Pune Dist. standing in
the name of M/s Expat Engineering India Limited
Reserve Price : Rs 18,00,00,000/-
EMD : Rs 1,280,00,000/-
Bid Amount Incremental : Rs 1,00,000/-
For detailed terms and conditions of the sale, please refer to the link
provided in our Bank's/Secured Creditor's website i.e
www kvb co.in/Property Under Auction also at the web portal
hitps:/iwww. bankauctions.in of the service provider, M/s 4 Closure —
Contact Person Mr. Mitesh D Pawar, Mobile No. 8142000725 and Mail id ;
nitezhi@bankauctions.in
Statutory 15 days' Notice under Rule 9(1) of the SARFAES! Act, 2002
The borrower/s and guarantor/s are hereby notified to pay the dues as
mentioned above along with up to date interest and ancillary expenses
bafora the date of e-Auction, failing which the Schadule property will be
auctionad/sold and balance dues, if any, will be recoverad with interas!
and cost.

Date: 16102025
Place : Mumbal

Authorized Officer
The Karur Vysya Bank Ltd.,
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